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E ~  RESOLUTION ON TIlE nE-

COMMF.NDATIONS OF CEN1'UAI. WAGE 

BOARD FOR COFFEE PLANTATIONS 

INDUSTRY ETC. 

The Deputy Minister In the Minis-
try of Labour and Employment (Shri 
R. K. ~ y : Si" on behalf of 
Shri D. Sanjivayya, I beg to lay on 
the Table a capy each of the follow-
ing papers:-

{I) Government Resolution No. 
WB-3 (14)165 dated the 19th 
September, 1965, announcing 
acceptance of the recomnlen-
dation. of Central Wage 
Board for Col'fee Plantations 
Industry. [Placed in Librarl/. 
See No. LT-4919/651. 

(2) Notification No. S.R.O. 181164 
published in Kerala Gazette 
dated the 16th June, 1964, 
making certain amendments 
to the Kerala Shops and Com_ 
mercial Establishments Rules, 
1961, under sub-oection (5) 
of section 34 of the Kerala 
Shops and Commercial Estab-
lishments Act, 1960, read 
with clause (c) (iv) of the 
Proclamation dated the 24th 
March, 1965, issued by the 
Vice-President disch.rlling 
the n ~ions of the President, 
in relation to the Sbte at 
Kprala. [p'""f i" Library. 
See No. LT-4920/651. 

(3) Annual R<>port on t"e acti-
vities of the Coal Mines 
Labour Wc'farp ni~ntion 

for the : ~  1063-64. I ~

~  ;" l.ibraTlI. See no. LT-
4921/65.]. 

DEFENCE OF INDIA. (TnIRD AMEN'DME.NT) 

RULES l'Te. 

Th. Minister of State In the MiDis_ 
trv of 111Ime AlI'al... (Shrl Halhi): 
I ·beg to Jay on the Table 8 ropy 

each of the following Rules n ~  

.. ,clion 41 of the Defence of India 
Act, IQU2:-

(J) The Defence of India (Third 
Amendment) Rules, 1965, 
published in NotiOcation No, 
G.s.n. 741 dated the 14th 
May, 19G5. I Plaeed in lAb-
rllrll. Sec No. LT-49221651. 

(2) The Defen"" of India (Re-
quisitioning and Acquisition 
of Immovable Property) 
Amending Ru'e.. 1965, I'ub-
IiS'led in NotificaLon No, 
G.S.R. 831 dated the lOth 
June, 19G5. [Placed in Llb-
TnTl/. See No. LT-4923J651. 

(3) The nefence of India (Fourth 
Amendment) RUles, ID6!;, 
published In Nolifloution No. 
G.S.R. 1350 dated the 10th 
September, 1965. [Placed j" 
Librarv. See No. LT-49241651. 

SVMMARY or RECOMMEI'IDATroNs or 
THE NARMADA WATER RESOURC .... 

DEvELoPMENT COMMrrTIZ 

The Minister of Irrllrat'on ... 
Power CDr, K. L. RaD): I beg to la,. 
on the Table a summary of Rerom-
mendation. of the Narmada Water 
es ~s Development Committee 
(Khosla Committee). ~ e  in Lib-
rary, See No. LT-4925165J. 

Cop'es of the fu'l report Dre al80 
placed in the Parliament !.ibrary. 

ANNVOL REPORT o~ "n: NATIONAL 
SEEDs CO_roRAT'ON LIMrrrn, 

NEW PuRl 

Th. f).paty Mlnl.le. In t... Mlnls-
frT or FO"d ."" Al:rlcDltare (Sbrl 
Shabnawa. Khan): I he~ to loy on 
thf' T;-h'{" n copy of Anmlill ~ t 

of the !\Iotional Seed., Corporetion 
L'milpd. Nf'W Delhi. for thp y".r 
1963-64. along with th ... Audited Ac-
counts 8TJd the ( o ent~ of 1he 
Comntrol"pr an·J "'uri tor Gl':wraJ 
thereon, under sub-section (I) of sec· 




